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IN THE SUPREME COURT OF | NDI A
CRI M NAL ORI G NAL JURI SDI CTI ON

TRANSFER PETITION (CRL.) NO 134 OF 2008

MAJOR S. K. HARL L APPELLANT
VERSUS

RADHI KA NARAYANA ... RESPONDENT

ORDER

Learned counsel for the petitioner prays that the
transfer petition be dismssed as w thdrawn.

Ordered, as prayed for.

[ CHANDRAMAULI KR. PRASAD]

NEW DELHI
SEPTEMBER 10, 2010.



